N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTl ON

CRIM NAL APPEAL NO. OF 2010
(Arising out of Diary No. 27958/ 2010)

SRI PAL SI NGH PATHARI YA .. APPELLANT( S)
VS.
THE UNION OF | NDI A & ORS. .. RESPONDENT( S)
ORDER

Del ay condoned.
W find no infirmty in the order inmpugned herein.

The Crimnal Appeal is dismssed.

New Del hi ,
Sept enber 28, 2010.



